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capital structure of Heavy Engineering 
Corporation, Ranchi has been reorganised 
resulting in the reduction o f interest liabi
lity?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN): On 
31st March, 1971 the authorised and 
the paid up share capital of the Heavy 
Engineering Corporation was Rs. 100 crores. 
Government have approved of an increase 
of the authorised share capital to Rs 175 
crrtres from 1.4.1971. The paid up share 
capital has been increased to Rs. 159.00 
crores with effect from this date by conver
sion of a loan of Rs. 59 crores out of the 
loans outstanding against Heavy Engineering 
Corporation Ltd into equity This figure 
includes an amount of Rs 9 crores incurred 
as expcnditute o> townsh.p till 31 3 1971.

As a consequence of the conversion 
of loans to the tunc of Rs 59 crores into 
equity, the interest liability of Heavy 
Engineering Corporation wtll be reduced by 
about Rs 2 34 crores during 1971-72 and 
about Rs 4 00 crores annually in the sub
sequent years

Implementation or ReionMuondatlon of 
Expert Corrt'ttUtee by Mining 

and AllieJ Machinery 
Corporation

1541. SHRI P. A. SAMINATHAN : Will 
the Minister of STEEL AND MINES be 
pleased to state :

(a) whether the recommendations made 
by die Expert Committee m April, 1970 
have been implemented by the Mining and 
Allied Machinery Corporation Limited; and

<b) the quantity and value of orders 
ta fc r  received out of anticipated orders 
for 61,000 tonnes of machinery and compo
nents valued a* Rs. 55 crores to be received 
** a *  Corporation during 1970—74 ?

tH B  MmrSTBE OF STATE IN THE
m in is t r y  o f  stes&  a n d  m in e s
H & m  SHAH HAWAZ KHAN) ; (a) The 
m o m xm ^S io m  of the Expert Committee 
t *  in MAMC

are being implemented with the modifications 
required in the light of actual demands and 
in the interest of better profitability.

(b) Orders for about 36,200 tonnes 
valued about Rs. 34 crores have been 
received so far.
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